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DR. VASANTA KUMAR PANDIT: 
The hon. Minister has kindly told us 
that amongst the norms for allotment 
of paraffin wax, one is the availability 
of production another is the upliftment 
in the previous year. Will the hon. 
Minister now seriously consider includ-
ing the installed capacity also as one 
of the main criteria. For the last five 
years continuously less allotment is 
being made to Madhya Pradesh and 
because of this some of the installed 
capacity in the State is lying idle. So, 
intalled capacity also should be one of 
the main criteria on which allotment 
percentage should be finalised. There-
fore, will the government review the 
entire situation in the light of the ins-
talled capacity and allot more paraffin 
wax required by Madhya Pradesh?
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SHRI V. ARUNACHALAM: So far 
no super-fast train is running between 
Madras and Tirunelveli. Will the 
Minister consider introduction of a 
super-fasi train between Madras and 
Tirunelveli?

PROF. MADHU DANDAVATE; At 
present there is no desire to introduce 
any new super-fast train.

As far as the present position is 
concerned as I had told sometime ago, 
already a number of trains have been 
introduced and to-day the position is 
that whatever superfast trains are 
there, we are first trying to improve 
the amenities. To give a concrete 
illustration, on the 4th of November 
we have introduced the Geetanjli Ex-
press starting from Bombay and going 
to Calcutta. On this train we are giv-
ing almost all the first-class facilities 
to passengers for ordinary second-class 
fare. We are giving three tier berths 
with added cushions in every compart-
ment. We are giving water reservoirs 
made up of stainless steel. Disinfect-
ant water is there. At the same time 
we are having landing library. We 
are having a pantry car to supply 
hard food.

As far as these amenities are con-
cerned, I have given an assurance dur-
ing the Budget proposals and I am re-
peating to-day again-henceforward all 
ihe Jong distance trains will be of 
Geetanjli type in which many facilities 
given to first class passenger will be 
available at a second class fare.

SHRI SAUGATA ROY: Is the hon. 
Minister aware that super-fast sur-
charge is charged on many trains

which are called fast but they are act-
ually slow? Does the Minister propose 
to abolish super-fast surcharge on such 
trains?

PROF. MADHU DANDAVATE: You 
cannot anticipate the Budget proposals.
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SHRI A. BALA PAJANOR: The
Minister is saying that he is increasing 
conveniences for the passengers on 
super fast and express trains. I do not 
know whether the Minister is aware 
of tl|e fact that certain express trains 
take five hours to reach 100 miles. For 
example Madras-Pondicherry Express 
leaves Pondicherry at 6 O'clock in the 
morning and reaches Madras at 10.45. 
I do not know in which way it helps 
the passengers to come in a fast train. 
Is the Minister aware of such facts? 
I am afraid that many of the amenities 
that are promised in Parliament are 
not properly executed. In the timings 
"given in the time table is the Minister 
aware that 4i hrs. are given for a dis-
tance of 100 miles? I do not know how 
it is called an express train.

PROF. MADHU DANDAVATE: The 
standard of express train on different 
routes varies in the sense—the condi-
tion of the track and the gauge of the 
track. I am sympathetic to the griev-
ances that he has already given in 
writing and many other hon. members 
have given in writing. I would like to 
take the House in confidence. There 
are two types of difficulties that are 
coming up. Some Members of this 
House sent a communication demand-
ing that the number of stops and halts 
on a particular route should be increas-
ed. If We try to increase the halt, 
because of acceleration and retardation 
it is necessary that we have to bring 
down the average speed of the train. 
If average speed comcs down the time 
of journey increases. If speed is to be 
increased that can be done by cancel-
ling certain halts. So, there has to be 
some sort of balance between these 
things and I can assure the House that 
genuine grievances will be taken note 
of and attended to.

Proposal for a Unit of Hindustan 
Insecticides Limited in West Bengal

*394. SHRI CHITTA BASU: Will
the Minister of PETROLEUM AND 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether Government have re-
ceived any proposal for setting up a

unit of ‘Hindustan Insecticides Limited* 
in West Bengal; and

(b) the reaction of the Government 
thereto?
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SHRI CHITTA BASU; Is it a fact 
that the Government of West Bengal, 
Deptt. of Industries, have sent an 
elaborate note regarding the need for 
setting up a unit for the development 
of pesticides in West Bengal under 
public sector. Three major States, 
Bihar, West Bengal and Orissa in the 
eastern region together account for 40 
per cent of the total cultivable land. 
But there is no scope for them to have 
adequate supply of insecticide. There-
fore there is large scale damage to crop. 
The West Bengal Government has 
made it clear that the necessary in-
frastructure and facilities for setting 
up of the insecticides factory are 
available there. Having regard to all 
these things will the Minister recon-
sider the entire issue and decide about 
setting up Insecticide Manufacturing 
Unit there under the public sector?
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SHRI CHITTA BASU: In answer to 
Q. No. 393, the Minister has given a 
list of multinational organisations pro-
ducing insecticides. When multi-na-
tionals are there why not the Govern-
ment of India consider the setting up 
of State Government unit for its manu-
facture under the public sector? Is it 
the policy of the Government to invite 
the multinationals in preference to 
public sector units in the country?




